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 the  subject  to  be  raised  ccmes  under
 the  Concurrent  List,  We  satisfied  that
 the  subject  comes  under  the  Concur
 rent  List  in  Schedule  VII,  Item  28.
 Therefore,  you  have  to  admit  both
 the  motions  for  discussion.  youdid  not
 admit  them.  It  is  a  serious  matter
 regarding  Tiruchundur  Tample
 murder  and  Pau}  Commission  Report
 and  announcement  of  the  same  by
 ADMK  leader  and  the’  consequences
 thereon.  x  ouallow  ustoraise  the  same
 through  my  party  men  under  rule
 377  since  itisa  very  urgent  matter  of
 public  importance  concerning  Tamil
 Nadu.  (Interruptions)

 MR.  SPEAKER  :  Why  don’t  you
 listen  ?  ।  have  allowed  it  under  rule
 377:

 (Interruptions)

 SHRI  K.  MAYATHEVAR:  You
 do  nothelp  us  at  all.  What  is  going
 on?  (Interruptions)

 12.10  hrs.
 Shri  Mani  Ram  Bagri  and  some  cther

 house  Members  then  left  the  House.

 12.1%  hrs.

 PAPERS  LAID  ON  THE  TABLE

 NorIFICATIONS  UNDER  MERCHANT
 SHIPPING  ACT,  1958.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING
 AND  TRANSPORT  (SHRI  BUTA
 SINGH):  On  behalf  of  Shri  Veeren-
 dra  Patil,  I  beg  tc  lay  on  the  Table
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 ‘a  copy  each  of  the  fcllowing  Notifica-
 tions  (Hindi  and  Enpelish  Versions)
 under  sub-seotion  (3)  of  section  458
 of  the  Merchant  Shipping  Act,
 1098  :—

 1)  The  Shipping  Development
 Fund?  Committee

 8
 (Accountants)

 Recruitment  (Third  Amendment)
 Rules,  1981,  published  jn  Notifica-
 tion  No.  G.  6.  R.  1030  in  Gazette  of
 of  India  dated  the  21st  November,
 1981,

 (2)  The  Shipping  Development
 Fund  Committee  Staff  Car  Driver
 and  Group  ‘D’  Posts  Recruitment
 (Amenment)  Rules,  1981,  published
 in  Notification  No.  G.S.R.  1091  in
 Gazette  of  India  dated  the  2rst
 November,  1981.

 {Placed  in  Library  See  No.  LT-
 3216/81}.

 REVIEW  ON  AND  ANNUAL  REPORT
 OF  HINDUSTAN  LaTex  LTD.  TRIVEN-
 DRUM  FOR  1980-81.

 THF  MINISTER  OF  HEALTH
 AND  FAMILY  WELFARF  (SHRI
 छ.  SHANKARANAND)  :

 I  beg  to  lay  on  the  Table

 a  copy  cach  of  the  following  papers
 (Hindi  and  English  Versions)  under
 sub-section  (1)  of  section  619A  oi  the

 Companies  Ac  ,  1956:—-

 (1)  Review  by  the  Government  on
 the  working  of  the  Hindusten  Latex
 Limited,  Trivendrum,  for  the  year
 1980-81,

 (2)  Annval  Report  ofthe  Hindus-
 tan  Latex,  Limited,  Trivendrum,  for
 the  year  1980-81  along  with  the  Audi-
 ted  Accounts  and  the  comments  of  the

 Comptroller  and  Auditer  Gencral
 thereon.

 Placed  in  Library.  See  No.  LT-3217]
 81.]


